
 51  .  1  of  Ministers

 INTRODUCTION  OF  #  MINISTERS

 MR,  SPEAKER:  The  Prime  Minis-
 ter.

 THE  PRIME  MINISTER  (SHRI-
 a4r  INDIRA  GANDHI):
 haye  pleasure  in  introducing  to  you
 and  through  you  to  the  House,  my
 colleagues.

 CABINET  MINISTER

 1.  Shri  Jagannath  Kaushal—Minis-
 ter  of  Law,  Justice  and  Company
 Affairs.

 MINISTERS  OF  STATE

 2.  Shri  Gargj  Shankar  Mishra—
 Minister  of  State  in  the  Department
 of  Coal.

 3.  Shri  A.  A.  Rahim—Minister  of
 State  in  the  Ministry  of  Law,  Justice
 and  Company  Affairs,

 DEPUTY  MINISTERS

 4.  Shri  ८.  ।.  Singh  Deo—~Deputy
 Minister  in  the  Minisfry  0८  Defencee.

 5.  Shri  Dharamvir—Deputy  Minis-
 ter  in  the  Ministry  of  Labour.

 8.  Shri  Giridhar  Gomango—Deputy
 Minister  in  the  Ministry  of  Supply
 ang  Rehabilitation.

 7.  Shri  Arif  Mohammad  Khan—

 Deputy  Minister  in  the  Ministry  of
 Information  and  Broadcasting.

 8.  Shrj  Janardhana  Poojary—De-

 puty  Minister  in  the  Ministry  of
 Finance.

 9.  Shri  Kalp  Nath  Rai—Deputy
 Minister  in  the  Department  of  Parlia-

 mentary  Affairs.

 10.  Shrj  2.  S.  Sanjeevi  Rao—De-

 puty  Minister  in  the  Department  of

 Electronics.
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 Sir,  I

 “Papers  Laid  ge.

 SHRI  RATANSINH  RAJDA  (सo

 bay  South):  3  I  would  like,  with
 your  permission,  to  mention  g  very
 important  matter  which  goes  to  the
 very  root  of  the  parliamentary  म
 cedure.

 x.  SPEAKER:  what  is  it?

 SHRI  RATANSINH  RAJDA:  There
 ig  a  breach  of  established  convention
 which  has  been  committed  म  the
 matter  of  re-shuffling  of  the  Cabinet.

 MR.  SPEAKER:  Give  it  to  me  to-
 morrow.  We  shall  see.

 SHRI  RATANSINH  RAJDA:  The
 Finance  Minister  must  necessarily
 belong  to  the  Lok  Sabha.  Shri  Pranab
 Mukherjee  belongs  to  the  Rajya
 Sabha.  Will  you  allow  me  tomorrow?
 Then  I  will  raise  it  tomorrow.

 rr.  SPEAKER;  We  will  take  it  up
 tomorrow,  if  you  have  got  a  point,

 SHRI  RATANSINH  RAJDA:  Very
 Well,  Sir,  I  will  raise  it  tomorrow.

 13.56  x८.

 PAPERS  LAID  ON  THE  TABLE

 REVIEW  ON  AND  ANNUAL  REPORT  ७
 GANDHI  Sऋ  SAMITI,  Naw  एतना

 FOR  1980-81,

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  WORKS  AND
 HOUSING  (SHRI  BHISHMA  NA-
 RAIN  SINGH):  I  beg  to  lay  on  the

 Table  (1)  A  copy  of  the  Annuaj  2e-
 port  (Hindi  and  English  versions)  of
 Gandhj  Smriti  Samiti,  New  Delhi,  for

 the  year  1980-81  along  with  Audited
 Accounts.

 (2)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Gov-
 ernment  on  the  working  of  the
 Gandhi  Smriti  Samiti,  New  Delhi
 for  the  year,  1980-81.  [Placed  in

 Library.  See  No.  LT-3283/82.]


